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travel circuit concept indicating inter-
se priorities in the development of 
tourist centres. Thereafter responsi. 
bilities will be asSigned for the deve-
lopment of tourist infrastructure at 
centres along the travel circuits in the 
CentraJ. and state Sectors. The requi-
site proposals from the Department vf 
TourisID, f;, __ vernment of Kerala an~ 
awaited. 

(c) NOli Sir. 

Sanction of Capital Subsid)' for 
Growers of Rubber 

6537. SHRI GEORGE JOSEPH 
MUNDACKAL: Will the Minister of 
COMMERCE be pleased to state W!1('-

ther Government prcpose to issue eln 
early sanction of the capital subsidy 
for the scheme, so that the growers of 
rubber could avail of the benefit in 
the current planting season itself? 

THE MINISTER OF COMMERCE 
AND STEEL AND MINES (SHRI 
PRANAB MUKHERJEE): a scheme 
entitled 'Rubber Plantation Develop-
ment Scheme' aimed at acccelera1iing 
the paCe of new planting and replant-
ing of Rubber has been proposed by 
the Rubber Board for implementation 
over a five year period from 1980/81 
to 1984/85. The scheme is presently 
under examination of the Government. 

Charging of Interest by A.R.D.C. for 
Long Term Agricultural Loans 

6538. SHRI GEORGE J08EPH 
MUNDACKAL: Will the Minister of 
FINANCE be pleased to .state: 

(a) whether Agricultural Refinance 
Development Corporation is charging 
an interest of lOi tao 11 per cent for 
long term Agriculture loans. , 

(b) when World Bank is charging 
only .75 per cent interest, the reasons 
why A.R.D.C. is taking a huge margin 
of profit; 

(c) whether for long term cultiva-
tions, like coconut, rubber, where far-
mers have to wait for 8 to 10 years 
10 get income, Government propOSe to 
reduce the interest to a maximum of 
, per cent to 5 per cent? 

THE DEPUTY MINISTER IN THE 
:Ml'NISTRY OF FINANCE (SHRI 
MAGANBHAI BAROT): (a) No, Sir. 
Agricultural Refinance & Development 
Corpora.tion is a refinancing institu-
tion and it does n'Ot, directly lend to 
farmers. The rates of interest at whic!'t 
it makes refinance available to banks 
are as follows: 

( i) I Minor Irrigation/land 
Development . 

(ii) Diversified Purposes: 

(a) Small Farmen • 
(b) others 

6.5% 

6.5% 

7.50/0 

The banks retain &. margin of 3 per 
cent and charge 9.5 per cent and 10.5 
per cent from the ultimate borrowers. 

(b) Credits received by the Govt 
of India from the International De_ 
velopment A3sociation, an affiliate ot 
the Wor Jd Bank, carry no interest but 
only a S'ervice charge of 3/4 of 1 per 
cent per annum. Terms and conditions 
of external assistance received from 
several bilateral and multi-lateral 
sources differ considerably. Interest.. 
rates on loans sanctioned by the Cen-
tral Government are prescribed, tak-
ing into account the overall cost ()f 

Cen1iral Government borrowings from 
various sources, including domestic 
borrowings. 

(c) There is no proposal of Ban},s 
reducing the rate of interest on their 
loans to agricultural borrowers. 
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